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[Shrimati Vijoya Chakravarty]

Government should assume a direct res-
ponsibility to bring about a quick solu-
tion to the border issue and to ensure
that no attempt is made to hold Nagaland

Elections within Assam boundary (Inter-
ruptions)
4
SHRI LAL K. ADVANT (Madhya

Pradesh): This is mot fair
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SHRI PAWAN KUMAR BANSAL:
We ate not distuwrbing, I wanted to 1aise
a point of order.

SHRI P, N SUKUL- She has taken

her seat. (Interruptions)

THE MINISTER QF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA): .it 1s not the Central Gov-
ernment, but the Flection Commission
(Interruptions)
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MR, CHAIRMAN: Shri Advani.
Crisis n Cinema industry due to indefi-
nite strike by U.P. Exhibitors profesting
against exorbitant tax rates

SHRI LAL K ADVANI (Madhya
Pradesh): Sir, 1 rise to draw the atten-
tion of the Government to the grave un-
rest pravailing n the film industry be-

.[RAJIYA SABHA]
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cause of the issue of Entertainment Tax.
Last Sunday, all cinemas in the country
downed their shutteis in support of the
U.P, strike. In UP. since 16th October,
all cinemas have been on an indefinite
strike because of the exorbitant ratz of
Entejtainment Tax 1mposed on them,
which is 150 per cent, which is, perhaps,
the highest in the countiy. Sir, 1 wish
to make three points in this connection.
Firstly, it must be realised that with the
advent of video, with the expansion of
television and with video ptracy coming
in between, I think cinema
has become essentially the poor man’s ep-
tertainment Therefore, this kind of am
approach from the U_P, State Government
and from various other State Governme s
is wiong, and necds to be revised.

Sccondly. Pailiament must be concern-
ed with this matter Since 1973-74, owr
Estimates Committee has been pursuing
this i-sue. In its 58th report the Estimates
Committee of the Lok Sabha had said,
“The high rate of tax is pushing the
stnema houses beyond the reach of the
commoen man, What 1s more disquieiing
is that no part of tax mon-y collected is
being ploughed back in the industry with
the result that this policy of high taxation
is driving the industry into the hands of
tho-e unscrupulous people from whom it
needs to be rescued, The Committee

feels that there is need for the rationalisa-

tion of the iate of Entertainment Tax.™
Varnous committees which have gone
into the matter in details have suggested
modes of rationalisation, 20 per cent, 25
per cent for the lower classes some of
them 40 per cent. 1In Delhi to day the
rate is 40 per cent. But 150 per cent is
absurd, The third point I would like to
make is that there is need for a national
policy n this regard. It should not be left
entirely to the States. The film industry
is one of the most important industries
in the country. It was 1n consideration
of this that in 1977 a national film policy
commilttee wag constiuted A  working
group was set up under Shri Shivram
Karanth and that Shivram Karanth Com-.
mittee submitted 1ts report in 1980 or
1981, somewheie there, As far as I am
aware, by and large, the Government ig
in agreement with the report., In that re-
pott the working group had said that the
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prevalent rate of entertainment tax which
on an average is 76 per cent of the baswc
admission rates should be considered ex-
ce-sively high by any standards It made
several recommendations (n that regard
as to how this should be reduced. I
would like to appeal to the Government
of India to intervene in this matter and
not leave it to the State Government,
Today, on the 11th. there is a big rally
in Lucknow also on this issue. Perhaps
many people from the film indusiry would
be participating in it. It would be in tha
fitness of things if Mr. Panja, the Informa-
tion and Broadca:ting Minister, takss an
initiative and seces to 1t that the recom-
mendations of the Kaianth Commitiee on
National Film Policy are acceoted by all

- the States, including the U.P., Govern-
ment Thank you.

Reported social boycott ¢ harijang amd
violence n pandatrai village of Bilasour
district in Madhya Pradesd
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